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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 810 OF 2024

1181

IN THE MATTER OF:

Ashish ...Applicant
Versus

State of Haryana and Ors. ... Respondents

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT
NO. § — JBM ENVIRONMENT MANAGEMENT PRIVATE

LIMITED

I, Vinay Maheshwari, S/o Late Sh. N.K. Maheshwari, aged
about 69 years, working as Director of JBM Environment
Management Private Limited having its registered office at 601,
Hemkunt Chambers, 89, Nehru Place, New Delhi — 110019, do

hereby solemnly affirm and state as under:-

I, The instant Affidavit is being filed on behalf of Respondent

No.5 1ie. JBM Environment Management Private

Limited[“JBM”] to recdrd due compliance of the direction

contained in paragraph No. 9 of the Order dated 23.04.2025

passed by this Hon’ble Tribunal in the captioned Original
Application.

It is humbly submitted that JBM has cleared the entire solid

waste lying at the at Village Mehrana [between the Delhi
Parallel Branch and Carrier Link Channel canals] [“Subject
Site”]. A copy of the photographs of the Subject Site
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demonstrating its current state after the clearance are annexed

herewith and marked as Annexure A1 [Colly.].

JBM undertakes to have its representatives deputed at the
Subject Site to facilitate live video streaming of the Subject
Site for enabling real-time verification of the due compliance,

at the time of the next hearing before this Hon’ble Tribunal.

With regard to the direction contained in paragraph No. 11 of
the Order dated 23.04.2025 passed by this Hon’ble Tribunal,
JBM repeats are reiterates all that has been set out in the
pleadings filed on its behalf before this Hon’ble Tribunal and
additionally places on record the multiple communications
issued by Municipal Corporation of Panipat to JBM, i.e
letters dated 14.08.2024, 03.09.2024, and 05.02.2025,
wherein MC Panipat unequivocally admitted that the Subject
Site had been allotted to JBM for temporary collection of
Municipal Solid Waste. A copy of the letters dated
14.08.2024, 03.09.2024 and 05.02.2025 are annexed herewith
and marked as Annexure A2 [Colly.].

Lastly, in compliance with the direction contained in
paragraph No. 14 of the Order dated 23.04.2025 passed by
this Hon’ble Tribunal,videResolution dated 13.06.2025 and
Authority Letter dated 12.07.2025, JBM has duly authorized
Mr. Rajesh Kumar Pandey to remain physically present
before this Hon’ble Tribunal on the next date of hearing. A
copy of the extract of the Board Resolution dated 13.06.2025
along with Authority Letter dated 12.07.2025 is annexed
herewith and marked as Annexure A3 [Colly.].
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6. In light of the above, it is respectfully submitted that JBM
has duly complied with the directions contained in the Order
dated 23.04.2025 passed by this Hon’ble Tribunal and
humbly prays that the captioned Original Appl{.ication may

' via?‘hf;m‘

I, the deponent abovenamed, do hereby verify that the
contents of the instant Affidavit are true and correct to the best of
my knowledge and belief and derived from records maintained by
Respondent No. 5 — JBM. No part of it is false and nothing

material has been concealed therefrom.
78 JUL 05

Verified at New Delhi on this  day of July, 2025.
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M.C.P.

Municipal Corporation Panipat
To,

1. M/s J.B.M. Environment Management Private Limited,
601, Hemkunt Chambers,
89, Nehru Place, New Delhi.

No.: 2673 Date: 14.08.2024

Subject: Regarding construction of secondary waste
collection centre/transfer station on 1.5 acre land made

available at Barsaat Road, Panipat.

As you are aware that the garbage collected on daily
basis from the Municipal Corporation of Panipat area is
being temporarily dumped on the land given between two
canals in Maharana Village. Due to the disorder and
irregularity spread by you at this place (not lifting garbage
properly and not spraying medicine/lime), the residents of
village Binjhaul and Maharana have prevented the garbage
vehicles from dumping garbage at this place. Now it has
been decided that this transfer station/secondary garbage
collection center should be established on 1.5 acre land on
Barsaat Road, which has been leased to you by Municipal

Corporation of Panipat.

Therefore, through this letter it is written to you that

within the next two days you must start the work of

True Typed Copy
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construction, tin shed, flooring, boundary wall etc. on this
land, otherwise this work will be done by the Municipal
Corporation at its own level on the risk and cost of your
company, for which you yourself will be responsible. This
should be considered very important.

Sd/-
Joint Commissioner,
Municipal Corporation Panipat

Page No. ..... Dated :...ccovvvneennenn.
A copy of this is forwarded to Commissioner, Municipal

Corporation, Panipat for information.

Sd/-
Joint Commissioner,
Municipal Corporation Panipat

Improvement Trust Building, Railway Road, Panipat,
Haryana Office
e-mail: nagarnigampanipat132103@gmail.com
Ph. 0180-2645800
Website: -nagarnigampanipat.in

True Typed Copy
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M.C.P.

Municipal Corporation Panipat

[ Reminder letter |
To,

1. M/s J.B.M. Environment Management Private Limited,
601, Hemkunt Chambers,
89, Nehru Place, New Delhi.

No.: 2926 Date: 03.09.2024

Subject: Regarding construction of secondary waste
collection centre/transfer station on 1.5 acre land made
available at Barsaat Road, Panipat..

In continuation of the earlier letter No. 2673 dated
14/08/2024 of this office on the above subject, it is written
again to you that the garbage collected on a daily basis of
the Municipal Corporation of Panipat area was temporarily
dumped on the land given between two canals in village
Maharana. The residents of village Binjhaul and Maharana
opposed the garbage vehicles from dumping garbage at this
site. On this it was decided that this transfer station /

secondary garbage collection center should be established

True Typed Copy
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on 1.5 acres of land on Barsat Road, which has been leased

to you by the Municipal Corporation of Panipat.

Therefore, you are written again that within the
next 03 days, you must start the work of construction, tin-
shed, flooring, boundary wall etc. on this land, otherwise
this work will be done by the Municipal Corporation at its
own level on the risk and cost of your company, for which
you yourself will be responsible. This should be considered
very important and the last chance.

Sd/-

Joint Commissioner,
Municipal Corporation Panipat

Page No. ..... Dated :..................

A copy of this is Forwarded to Commissioner, Municipal

Corporation, Panipat for information.

Sd/-
Joint Commissioner,
Municipal Corporation Panipat

Improvement Trust Building, Railway Road, Panipat,
Haryana Office
e-mail: nagarnigampanipat132103@gmail.com
Ph. 0180-2645800
Website: -nagarnigampanipat.in

True Typed Copy
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M.C.P.

Municipal Corporation Panipat
To:
M/s J.B.M. Environment Management Private Limited,
601, Hemkunt Chambers, 89,

Nehru Place, New Delhi.

No.: 7124 Date: 05/02/2025

Subject: Regarding construction of secondary waste
collection centre/transfer station and MRF centre on 1.5 acre

land provided at Barsaat Road, Panipat.

As you know that the garbage collected on daily basis
from the Municipal Corporation of Panipat area is being
dumped on the land near the new sugar mill complex on
Gohana Road. In view of the narrow path and the current
arrangement at this center and as per the terms/conditions
of the contract, it was decided that 1.5 acres of land on
Barsat Road, which has been leased to you by the Municipal
Corporation of Panipat, but you have not yet done any

activity to establish MRF and secondary garbage collection

True Typed Copy
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center/transfer station at the said place, which is a serious
matter.

Therefore, through this notice, it is written to you again
that for setting up the subject secondary garbage collection
center/transfer station and MRF center, you must start the
work of construction, tin shed, flooring, boundary wall etc.
on this land within the next two days, otherwise the
Municipal Corporation will get this work done at its own level
on the risk and cost of your company, the entire expenditure
on which will be recovered from your monthly bill, for which
you yourself will be responsible. This should be considered
very important.

Be informed.

Sd/-
Commissioner,
Municipal Corporation, Panipat

Improvement Trust Building, Railway Road, Panipat, Haryana
Office e-mail: nagarnigampanipat132103@gmail.com
Ph. 0180-2645800
Website: -nagarnigampanipat.in
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JBM Environment Management Private Limited

Corporate Office :

Plat No. 9, Jn;:tr.ullnnal.i'l;;.ag i )

Seoclor 44, Gurgaon-122 (Hr

TL +01-124-4674500, 4675550 E ;nvt-rg

F - +91-124-4674599
W wwe |bmgroup.com

S OF JBM
CERTIFIED TRUE COPY OF THE RESOLUTION PASSED BY THE BOARD OF nmE-:Tcl;RH s
ENVIRONMENT MANAGEMENT PRIVATE LIMITED AT ITS MEETING HELD ON FRI DME,;U;:;. =
PLOT NO. 9, INSTITUTIONAL AREA, SECTOR-44, GURUGRAM, HARYANA- 122003 AT 05:

AUTHORISATION OF MR. RAJESH KUMAR PANDEY FOR LEGAL MATTERS

“RESOLVED THAT consent of the Board be and is hereby accorded to authorised Mr. Rajesh Kumar
Pandey, Director of the Company, to appear and represent the Company before th:e m_eln:liatiun ce1ntelr{5},
Court(s), Government department(s)/ statutory authority(ies) / judicial and quasi-judicial authnnw[if_rs}f
local body(ies) / environment authority(ies) and other concerned and related departments and to sign,
verify and file / withdraw suits, petitions, pleadings, plaints, applications, w.aalu:alafcnalnmsf f:lucurnentﬁ,
affidavits, written submissions, statements, replies, replications, rejoinders, appeal, revisions or any
other papers, as may be required by any of the above mentioned authorities in relation to the legal
matters of the company.”

“RESOLVED EURTHER THAT Mr. Rajesh Kumar Pandey, Director of the Company, be and is hereby
authorised to appoint advocate, attorney, consultant, professional or such other person as he may deem
fit to represent before the mediation center(s), Court(s), Government department(s)/ statutory

authority(ies)/ judicial and quasi-judicial authority(ies)/ local body(ies)/ environment authority(ies) and
other concerned and related departments and to swear affidavits, give statements, compromise the
matter and to do all such acts, deeds and things as is lawful for the said purpose.”

“RESOLVED FURTHER THAT any one of the Directors or the Company Secretary be and are hereby

severally authorized to give certified true copy of the resolution and to take necessary action in this
regard.”

CERTIFIED TRUE COPY
FOR JBM ENVIRONMENT MANAGEMENT PRIVATE LIMITED

ADDRESS: PLOT NO.9, | : AL AREA,
SECTOR-44, GURGAON, HARYANA -122003
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Date: 12.07.202%

To,
National Green Tribunal
principal Bench, New Delhi

subject: Authority Letter to attend Hearing.
Reference: Original Application No. 810 OF 2024

Respected Sir,

Reference to the captioned subject, We JBM Environment Management Private Limited hereby
autharize Mr. Rajesh Kumar Pandey (Aadhaar No. 489336719652), as authorised representat ive of the
company to appear, sign, verify, dectare, affirm, make, present, submit and to do all such acts, deeds
& things etc on behalf of the Company in relation to Orlginal Application No. 810 of 2024 hefore
National Green Tribunal

principal Bench, New Delhi.

For JBM Environment Management Put Ltd

7 |
For JEN ONVENT ANAGEMENT PVT.LTD.

(Vinay Maheshwarhior/authorised Signatory
Authorized Signatory(Director)

Il True Copy//
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 810 OF 2024

IN THE MATTER OF:

Ashish ... Applicant
Versus

State of Haryana and Ors. ... Respondents

Pr oof of Service
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